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I Dabbu Vs. State ------ I* ~ Sh. G.P. Pandev. / S.B. Execution Second Mahendra Goval 1 Sudesh 

Cause List Date 11.09.2017 

.. . . 
I I RHJS (Retd.) I Purushottam Sharma Vs. Chand ~ a r e n  Rathi I I 

NO. 
1 

Sh. Ravi Bhojak D.B. Civil Misc. Appeal No. 177Sl2017 
Smt. Sapna Vs. Neeraj Khandelwal ---- 

Ms. Anupama S.B. Cr. Misc. Petition No. 283312017 A.K. Saini S.K. Singodiya 
( smt. Kavita Vs. Pintu Saini 

D.B. Civil Misc. Appeal NO. 3210/201S I J.P. Gupta 

Name of Mediator 

SKG.K. Garg 
Sr. Advocate 

Akhil Simlote H 1 Advocate 1 Smt. Seema Ws. Jay Singh Tanwar 
6 1 Sh. Manoj Sharma, I S.B. Civil First Appeal 25812011 Paritosh Sharma 1 G.S. Sharma 1 Ajeet Bhandari 

Cases Title 1 Name of petitioner 

S.B. Cr. Misc. Application No. Sharma 
Misc. Bail No. 12082115 Jitendra Farsoiya@ 

Vs. ICICI Bank 
~ h " ? ~ ' ~ ~ ~ ~ ~ p e a l  No. S47012016 1 Rajvir Sharma I S.R. Dhakar 

Name of Respondent 
Advocate 
~ r a h ~ s -  

Advocate Smt. Sunita Vs. Ram Lal 
S.B. Civil First Appeal No. 112016 

Advocate Ramdutt Sharma Vs. Kameshwar Nath 

AS Shekhawat I 

. . 1 Advocate 1 Smt. Kritimanish Sharda Vs. ~ t = t e  I I ' 1 
Learned Advocates are requested to get such matters referred t o  Mediation Centre, which in their opinion can be mutually 

settled by the parties on persuasion by trained Mediators, especially the matters arising out of matrimonial1 family disputes - divorce 
petitions. maintenance, custody of children, suit for injunction andlor declaration, partition, specific performance, recovery of possession, 
money suits, disputes between the landlord and tenant, Negotiable Instruments Act, Company matters and the matters of like nature. 
Learned Advocates may also provide the list of such cases to the Deputy Registrar (Judicial) Rajasthan High Court, Bench at Jaipur. 

Full Time Secretary, RHCLSC 
Mediation Centre, 

Rajasthan High Court 
Jaipur 
.,;+'-* 

"Help The Needy -Timely Help May Create History" 
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Cause List Date 12.09.2017 
Title 

---- 
Sh. Suresh Pareek D.B. Civil Misc. Appeal No. 3086/2017 
Sr. Advocate Ramavatar Chaudhary Vs. Smt. Mamta 

D.B. Civil Misc. Appeal No. 6213/2016 & 
621412016 Surendra Sharma Vs. Smt. Urmila Sharma 
Sharma 

I 
S.B. Cr. Revision Petition No. 114812015 K K Chhawal Aladeen 

Sharma ,Advocate Regunandan Soni Vs. State I 

3 

-- I I 

S.B. Cr. Appeal No. 608/2015 Rahul Agarwal Devendra Sharma 
Sharma, Advocate Narendra Kr. Jain Vs. M/s Ram Petrol Services 

S.B. Cr. Revision No. 1005/2015 
Advocate Firoz Vs. Shahina TS;;ad- 

Ms. Chandra Kanta 
Gupta, RHJS (Retd.) 

,Advocate Chancal Kanwar Vs. Surendra Singh Solanki 

D.B. Civil Misc. Appeal No. 5284/2016 Vivek Goyal Deepak Gupta 
Amit Garg Vs. Smt. Sonal 

, I 

Learned Advocates are requested to get such matters referred to Mediation Centre, which in their opinion can be mutually 
settled by the parties on persuasion by trained Mediators, especially the matters arising out of matrimonial/ family disputes - divorce 
petitions, maintenance, custody of children, suit for injunction and/or declaration, partition, specific performance, recovery of possession, 
money suits, disputes between the landlord and tenant, Negotiable Instruments Act, Company matters and the matters of like nature. 
Learned Advocates may also provide the l is t  of such cases to the Deputy Registrar (Judicial) Rajasthan High Court, Bench at Jaipur. 

~ ~ 

Full Time Secretary, RHCLSC 
Mediation Centre, 

Rajasthan High Court 
Jaipur 
-b\-"' 

"Help The Needy -Timely Help May Create History" 
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Cause List Date 13.09.2017 
5. Name of Mediator Cases Title Name of petitioner Name of Respondent 
No. Advocate Advocate 
1 Sh. Mohammad S.B. Cr. Misc. Petition No. 3S29/2017 Madhav Mitra 

1 
Jeetendra Shrirnali, 

Hanif, RHJS (Retd.) Gaurav Sehgal Vs. State PP 

--- 
Ram Rakh Sharma NS Dhakad, PP 7-77 

I 

Alka Bhsnagar S.B. Civil Writ Petition No. 405412013 & 
Advocate 929/2014 Rajesh Vs. State 

'm Sharma, I i % ~ ~ i s h a ~ ~ ~ $ ~ t i s ~  Advocate 5.0. Rakesh Cr. Revision Agarwal Vs. Petition State No. 1086/2015 

Rajendra Sharma Rajneesh Gupta l----y I 

I 

I I 

5 Sh. J.P. Gupta 
Advocate Smt. Bhawana Vs. Saurabh Alias Aashu Sikarwar 

Learned Advocates are requested t o  get such matters referred t o  Mediation Centre, which in their opinion can be 
mutually settled by the parties on persuasion by trained Mediators, especially the matters arising out of matrimonial/ 
family disputes - divorce petitions, maintenance, custody of  children, suit for injunction and/or declaration, partition, 
specific performance, recovery of possession, money suits, disputes between the landlord and tenant, Negotiable 
Instruments Act, Company matters and the matters of like nature. Learned Advocates may also provide the list o f  such 
cases t o  the Deputy Registrar (Judicial) Rajasthan High Court, Bench at Jaipur. 

Full Time Secretary, RHCLSC 
Mediation Centre, 

Rajasthan High Court 
Jaipur 
3>1- 

"Help The Needy -Timely Help May Create History" 


